THE GAUHATI HIGH COURT AT GUWAHATI
(THE HIGH COURT OF ASSAM: NAGALAND: MIZORAM AND ARUNACHAL PRADESH)

PENDENCY/ ARREARS IN THE SUB-ORDINATE COURTS OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH,

AS ON 31ST AUGUST, 2023

Disposal of cases Pendency of Cases
Ovening Balance Institution during the Disposal during the Closing Balance at the which are more than 5 which are more than 5
Name of P g Month Month end of the month years old years old at the end of
the State. the month

Cvl Crl Total Cvl Crl Total Cvl Crl Total Cvl Crl Total Cvl Crl Total Cvl Crl Total

ASSAM 99396 | 343937 | 443333 5003 24389 29392 4077 16874 20951 | 100322 | 351452 | 451774 464 2003 2467 19247 42725 61972
NAGALAND 1447 2696 4143 313 269 582 318 341 659 1442 2624 4066 01 22 23 403 942 1345
MIZORAM 3046 3173 6219 640 787 1427 675 848 1523 3011 3112 6123 12 12 24 393 222 615
AggxgggaL 2863 | 14356 | 17219 | 322 | 761 | 1083 | 276 | 868 | 1144 | 2909 | 14249 | 17158 | 04 81 85 509 | 4197 | 4706




